FORM G
INVITATION FOR EXPRESSION OF INTEREST
AKUL INDUSTRIES PRIVATE LIMITED OPERATING IN MANUFACTURING OF SANITARY
NAPKINS (HYGIENE PRODUCTS) AT FALTA, WEST BENGAL
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN | AKUL INDUSTRIES PRIVATE LIMITED
&CIN/LLPNo. PAN:AADCA1899B
CIN:U00074BR2000PTC009369
2. | Address of the registered office 137, SK. Nagar, P.S. Budh Colony, Patna-800001,
Bihar
3. |URLof website Not available
4. |Details of place where majority of fixed assets | Factory at J.L. No. 124, D.H. Road, P.O.-
are located Banganagar, Falta, South 24 Parganas-743513,
WestBengal

5. |Installed capacity of main products/ services | 750 million pads (maximum production capacity)

6. [Quantity and value of main products/ services [ Quantity: 535 million pads; Value: Rs. 18.56 Crore

soldin lastfinancial year (revenue from operations as per audited financial
statements FY 2025-26)
7. |Number of employees/ workmen Workmen: 303; Casual Workmen: 32; Employees:

90; Contractual Employees: 2

8. |Further details including last available | E-mail us at: cirp.akul@resurgentrpl.com
financial statements (with schedules) of two
years, lists of creditors are available at URL:

9. |Eligibility for resolution applicants under section | E-mail us at: cirp.akul@resurgentrpl.com
25(2)(h) of the Code is available at URL:

10. [Last date for receipt of expression of interest | 17th November, 2026

11. | Date of issue of provisional st of prospective | 27th November, 2026
resolution applicants

12. [Last date for submission of objections to | 2nd December, 2026
provisional list

13.[Date of issue of final list of prospective | 12th December, 2026
resolution applicants

14.Date of issue of information memorandum, [ 17th December, 2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans | 16th January, 2027

16. | Process emailid to submit Expression of Interest | cirp.akul@resurgentrpl.com

17. | Details of the corporate debtor's registration | Registered as a Small Enterprise (Manufacturing)
statusas MSME under MSME - UdyogAadhaar No. BR26B0059745

Sd/-

Ram Ratan Modi

IBBI Reg. No.: IBBI/IPA-001/IP-P00051/2017-2018/10125

Registered Address: 166B, S.P. Mukherjee Road,

Date: 2nd November, 2026 Merlin Links, Room No. 2F, Kolkata700026, West Bengal
Place: Kolkata For Akul Industries Private Limited
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Sd/-

Ram Ratan Modi

IBBI Reg. No.: IBBI/IPA-001/IP-P00051/2017-2018/10125
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Date; 2nd November, 2026 Merlin Links, Room No. 2F, Kolkata700026, West Bengal
Place: Kolkata For Akul Industries Private Limited
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